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have also undertaken rehabilitation
measures in respect of those affected
by the communal disturbances.

In regard to repatriation and relat-
ed issues, while no formal talks on
this subject have been proposed, Gov-
ernment of India are in touch with
Government of Sri Lanka in respect
of this residual problem of stateiess-
ness and we hooe that a comprehen-
sive resolution of the question will be
achieved bearing in mind the wishes
of the persons concerned.

Passport Offices

3956. SHRI BHIKU RAM JAIN:
Will the Minister of EXTERNAL
AFFAIRS pe pleased to state:

(a) the number of passports offices
in the country; the number of pass-
port offices planned to be opened in
near future;

(b) the comparative workload of

various passport offices jn the coun-
try; and

(c) steps proposed to be taken to
streamline the system?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARA-
SIMHA RAQ): (a) 18; One.

(b) The comparative workload <«f
various PassSport Offices in India is
given in the statement attached.

(¢) The Government is continuously
taking necessary steps with » view
to streamlining the existing system.
Some of the proposed steps include
iniroduction of a new form of Pass-
port booklet, provision of additional
staff linked to increase in workload,
regular and timely supply of passport
booklets, opening of more Bank ccun-
ters in Passport Offices and a new
Passport Liaison Office at Simla.

Statement

Comparative Statement of Workload of Various Passport offi.es in India for the Year 198x

S.No. Station Number Number Number Number

of pass- of pass- of applic- of misec.

port appli-  ports ations for services

cations issued misc. granted

received service
received

X 2 3 4 5 6
1. Ahmedabad 71,864 69,181 20,592 29,420
2. Bangalore 50,781 47,502 9,625 9,168
3. Bhopal 15,228 15,627 8,182 7,976
4. Bhubaneswar 7,021 7,703 5.786 5,784
5. Bombay . 2,61,516 2,57,744 262,238 254,519

6. Calcutta . 32,068 35,274 15,285 16,612
7. Chandigarh 81,604 76,042 15,628 15,538
8. Cochin 1,47,073 1,37,875 04,116 91,768
9. Delhi 88,286 89,932 40,008 98,758
10. Gauhati . 2,114 2,103 455 471
11. Hyderabad . 1,08,671 90,186 15,912 15,806
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12 Jaipur

13 Jullundur
14 Kozhikode
15 Lucknow .
16 Madras

17 Patna

18 Srinagar
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64,816 61,322 8,526 8,331
1,26,985 98,'326 29,347 26,254
1,07,404 83,205 42,086 40,115

81,029 74,455 12,043 12,429
2,08,857 1,85,691 30,658 33,780
15,031 16,022 2,375 2,386

6,836 5,850 1,265 1,280
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14,73,174  13,53,561
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Proposal to comtroi the managcment
Committee of non-aided Public
Schools

00858. SHRI K. MALLANNA: Will
the Minister of EDUCATION be
pleased to state: :

(a) whether there is any proposal
under consideration of Government to
control the Management Committee of
the rnon-aided public schools ¢n the
paliern of Government bodies of
the affiliated Delhi University Colleges
so as to stop mismanagement and mal-
practices indulged in the Managing
Committees;

(b) if so, the details thereof;

{¢) whether Government
amend the Delhi School
Act in this regard; and

wuld
Educalicn

(g) if not the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON): (a) No. Sir.

(b) Does not arise in view of reply
to (a) above.

(¢) and (d). There is no proposal to
amend the Delhi School Education
Act, 1973, to empower the Govern-
ment- to control the management com-
mittees of the non-aided public schocls
Under Section 5 of the Delhi School
Education Act, 1973, the scheme of
management to be framed by each
non-aided recognised school, requires
the previous approval of the Director
of Education except in case of ‘min-
ority schools’ whose scheme of mana-
gement does not require such pre-
vious approval. Even in respect of
aided recognised schools, Government
does not appoint the Managing Com-
miftees. However, in terms of Rule
59 of the Delhi School Education Rul-
es, 1973, the Managing Committee of
the non-aided recognised schools
should consist, inter-alia, of the Head
of the School, two teachers of . the
concerned school to be elected by the
teachers of that school from amongst





